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(b) if so, what action Government are 
taking in the matter of rehabilitating these 
persons? 

THE PRIME MINISTER AND MINISTER 
OF EXTERNAL AFFAIRS (SHRI 
JAWAHARLAL NEHRU) : (a) and (b). Some 100 
Tibetan refugees were camping outsdie Mori 
Gate, Delhi. It was believed that they earned 
their livelihood by taking recourse to begging. 
It is understood that they have now gone to 
various places with more congenial climate, 
such as Simla Hills, Dharamsala and 
Rawalsar. 

REFRESHER COURSES    AND TRAINING IN 
PRODUCTIVITY 

33. SHRIMATI SAVITRY DEVI NIGAM: 
Will the Minister of COMMF.RCE AND 
INDUSTRY be pleased to state the number of 
business magnates, directors and managers of 
factories and mills, who were sent for 
refresher courses and training in Productivity 
by the Productivity Councils in the years 
1958-59 and 1959-60? 

THE MINISTER OF INDUSTRY (SHRI 
MANUBHAI SHAH) : A number of training 
programmes are being organised in the country 
by the National Productivity Council and 
Local Productivity Councils. The National 
Productivity Council also sponsors training 
abroad in subjects of industrial productivity. 
These training courses are not meant for 
Business Magnates or Directors. Out of 57 
Trainees sent abroad in 1958-59 and 1959-60, 
18 belong to managerial positions in factories. 
The number of managers who participated in 
the training programmes organised within the 
country is not readily available. 

12 NOON 

STATEMENT        RE        UNSTARRED 
QUESTION NO. 68 ANSWERED ON THE 

18TH FEBRUARY, 1960 

AMOUNT SPENT ON THE PROVISION    OF AN 
EXTRA    KITCHEN IN THE    WESTERN COURT 

HOSTEL, NEW DELHI 

THE DEPUTY MINISTER OF WORKS, 
HOUSING AND SUPPLY (SHRI ANIL K. 
CHANDA) ; Sir, in reply 

to part (e) to Unstarred Question No. 68, 
answered on the 18th February, 1960, the 
amount spent on certain additions and 
alterations for providing an extra kitchen and 
room for the Resident Inspectress of the 
Western Court Hostel, New Delhi, was said to 
be Rs. 10,532. But the figure of Rs. 10,532 
includes Rs. 7,648 on account of the cost of 
cloak room provided for the use of residents 
of the Western Court Hostel. The correct 
amount spent on the provision of a kitchen 
and a verandah for the Resident Inspectress is, 
therefore, Rs. 2,884. 

PAPERS LAID ON THE TABLE 

Conclusions and    Recommendations of 
Fourteenth Meeting of   National 

Development Council 

THE DEPUTY MINISTER OF LABOUR 
(SHRI ABID ALI) : Sir, on behalf of Shri 
Gulzarilal Nanda, I beg to lay on the Table a 
statement showing the conclusions and 
recommendations of the Fourteenth meeting 
of the National Development Council held on 
the 19th and 20 th March, 1960. [Placed in 
Library. See No. LT-2074/ 60.] 

SHRI BHUPESH GUPTA (West Bengal): 
Sir, in this connection I want to point out one 
thing to you. This meeting was held a few 
days back and everything had got into the 
Press. Now, it is being laid here after so many 
days. The Report of the National 
Development Council is either laid on the 
Table of Parliament quickly or is not laid. 
Things are leaked out to the Press and then we 
get this thing. It is not fair. This is all I want 
to say. 

FIRST ANNUAL REPORT OF, AND REVI EWOF 
WORKING OF, INDIAN    HANDICRAFTS 
DEVELOPMENT CORPORATION LTD. 

THE MINISTER OF INDUSTRY (SHRI 
MANUBHAI SHAH) : Sir, I beg to lay on +he 
Table, under sub-section (1)  of section    639 
of the Companies 


